No: Noida/SM(Jal)-1/2022/.].§.%........

@D

NEW OKHILA INDUSTRIAL DEVELOPMENT AUTHORITY
OFFICE OF THE SENIOR MANAGER (JAL)-I

SECTOR-5, NOIDA
Dated @.6 /@.j/goQ&

UPDATES ON THE PROPOSED ACTION PLAN IN COMPLIANCE TO HON’BLE NGT DIRECTION:

To
The Consultant —Judicial-NGT (P.B.)
Email ID : judicial-ngt@gov.in
SUBJECT :
Ref.:

NGT OA No. 1002/2018 titled Abhistkusum Gupta Vs State of Uttar Pradesh & Others
Hon’ble NGT order dated 23.12.2021.

In compliance with the Hon’ble NGT direction on dt. 23.12.2021 for NOIDA. An update on the submitted
action plan is hereby furnished for the ready perusal and sympathetic consideration please:

Sr. Direction Action
No.

1 | Point No.-12 (5) The Executive officer of Nagar Palika Khoda has been informed that there is no
Nagar  Palika has | land available near Khoda for construction of STP in adjacent sector-55, 56, 57, 58_ |-
requested NOIDA | & 62 of Noida.

Authority to provide
vacant land for | Details as per annexure-A
installation of STP.

2 | Point No.-15 In compliance of Hon’ble NGT order dt. 23.12.2021 a letter has been sent to
Regarding  engaging | Director, CSIR-National Environmental Engineering Research Institute (NEERI) and
dedicated monitoring | WAPCOS Ltd. to give their consent offer for providing Environmental professionals
cell manned by | advice as per Hon’ble NGT order. Wapcos has submitted proposal for this and
qualified NEERI is in process to submit. After receiving proposal of both agencies the offer
environmental will be evaluated and final decision for engaging agencies will be taken within one
professionals. month.

Details as per annexure-B
3 | Point No.-20 (i) As per discrepancies mentioned in Hon’ble court order in submitted compliance

Discrepancies pointed

out in para 13
regarding functional
status of STPs, their
compliance and

connectivity to sewers
to be addressed and
clarified considering
desludging and
maintenance of sewer
lines.

report Page no.-9 & S.No. 77 about Airforce Naval Housing Board (Jalvayu Tower)- |’
is wrongly mentioned that “STP found working” where as the STP is not
constructed at this Group Housing. Sewerage of this group housing connected to
main sewer line Noida & treated in central sewage treatement plant (CSTP).

STP of 95 nos. listed Group Housing socities were inspected. The details of STPs as
follows :-
Description

Status as on
Dated 06.05.2022

As per compliance
Dated 23.12.2021

Compliant sample as per

UPPCB 12 99
Non-compliant sample

as per UPPCB 55 2"

Installed STPs 72 76

Note :
e Notice already sent by planning department on dated 08.04.2022 to
38 nos. non-compliant group housing socities. Annexure —B (i)
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S.N Description Status Status as
Dated on Dated {|”
23.12.2021 06.05.22
Sample taken 72 74
1 Nos. of Group Housing — D~ 76
Installted STPs.
due to under - 02
maintenance
2 | Environment Clearance cleared & U.P.
Pollution Control Board has issued CTO. 04 04
Their sewage connected to the Central
Sewage Treatment Plant (CSTP) of Noida.
3 | Connected in Noida sewer line and at
present their sewer is treated in Sewage 07 07
Treatment Plant (STP) {Noida) as per
Occupancy Certificate.
4 | Issue regarding completion of these 4
(C) | projects of Amrapali is being monitored by 04 04
Hon’ble Supreme Court.
5 | Under Construction project. At present no 01 01
sewage is generated.
6 | Undertaking given by Builder with timeline 07 03
(D) | for operationalization of STP.
Total Nos. of Group Housing Societies 95 95
Note :-
4(C) NBCC has been deputed as the working agency by hon’ble Supreme

court 4 nos. group housing socities.
04 nos of GH socities ({1) M/s Amrapali Shaphire Developers Pvt. Ltd. . |-
(Amrapali Shaphire-1), (2) M/s Amrapali Shaphire Developers Pvt. Ltd.
(Amrapali Shaphire-1l), (3) M/S AMRAPALI PRIENCELEY ESTATE PVT.
LTD., (4) M/s Amrapali Silicon City Pvt. Ltd.) STPs Construction work is
under progress, on direction of Supreme Court. Temporary occupancy
certificate issued.

Details as per annexure-C (for sr. no. 2, 3,4,5 & 6)

Point No.-20 (ii)
Action against
violators and colluders
under Section 3 of
PMLA Act, 2002, IPC
as well as under
Section 133 of Cr. PC
to be looked into.

FIR have been lodged against 04 nos. (1. M/s Assotech Windsor Court, 2. M/s
Gardenia India Ltd., 3. Futech Shelters Pvt. Ltd., 4. Skytech Const. Pvt. Ltd.) of
promoter builders out of which 01 nos. builder (M/s Assotech Windsor Court) has
made STP operational. Rest 03 nos. builders are still defaulters.

FIR copy enclosed as per annexure-D

Point No.-20 (iii)

"Granting partial or
completion
certificates must be
compliant with
EC/Consent
conditions.

In compliance of Hon’ble NGT direction Office order have been issued on
dated 04.03.2022.
Office order has been issued to ensure State Environmental Impact Assessment

Authority (SEIAA) compliance STP before giving partial O.C. or complete O.C. by
Authority in all category properties.

Details as per annexure-E i
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Point No.-20 (iv)

Completion of
ongoing sewerage
network to be

ensured and steps
taken in respect of 30
drains and  their
termination to
respective existing or
new STPs.

A) One nos. wetland work has been awarded on Noida drain to U.P. Irrigation
department In process of developing In-situ treatment using constructed
wetland technique for Noida drain in consultation with Prof. C R Babu (CEMDE,
University of Delhi) on dated 18.02.2021 (as per MOU) as a pilot project.

Work completed.

Details enclosed per annexure-F

B) Two nos. in-situ remediation wetlands in Noida irrigation drain also have

been awarded on 05 Jan, 2022 in downstream as per advise of Prof. C.R. Babu. I '_

The construction of wetlands in progress and work will complete upto
31 December, 2022 (as per MOU). Physical progress of both wetlands is 15%.

Details enclosed per annexure-G

Work Completed
02 nos. ongoing projects out of 10 nos. sewer strengthening projects of

sewerage network have been completed. That is all 10 sewer strengthening
projects have been completed.

Status as on
Dated 06.05.2022

As per compliance
Dated 23.12.2021

10 nos. sewerage
strengthening works
Status of completed

work

08 10 (100%)

Details as per Annexure-H

Total 30 drains are merging in Kondli, UP, Irrigation drain

e Guidence of Professor C.R Babu, Department of Environment, Delhi
University has been sought to suggest remedial measure.

e Professor C.R Babu inspected 15 major drains along with Noida officials
& has submitted preliminary report, highlights of the same is as below :-

o Drains are classified into 3 types based on its width as major, | |-

medium & minor.

o Bio Remediation method has been proposed for major &
medium drains. Construction of In-Setu Wetland & Plantation
has also been proposed.

o Construction of sump well has been proposed for Minor drains
which would connect them to STP.

In compliance of Hon’ble NGT order dated 23.12.2021 to trap drains by
constructing “In-situ & Ex-situ treatment of domestic waste water flowing in
drains of Noida city”. Noida has deputed environmental expert NEERI (National
Environment Engineering Research Institute) Department of Science and

Technology Govt. of India for the preperation of DPR for construction of In-| |
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Time line — June, 2023

Details enclosed per Annexure-| J

| situ/Ex-situ wetland and construction of minor STPs over drains. NEERI
submitted project proposal for “In-situ & Ex-situ treatment of domestic waste
water flowing in drains of Noida city” and NEERI has submitted the M.O.U. draft
for approval after comments raised by finance department and M.O.U. will be
signed by 15 may, 2022.

Point No.-20 (v)
Mode of disposal of 6
existing STPs to be

compliant with
standards, including
fecal coliform and

utilization of treated
effluents to be
ensured.

Noida has six numbers of fully functional Sewage Treatment Plants (STPs).

Existing capacity of six STPs is 231 MLD. Sewage generation on an average is 215

MLD.
1.

All six STPs in noida located in sector 50, 54, 123 and 168 are running as
per standardised design of Sequence Batch Reactor (SBR) technology,
including ensuring fecal coliform on the originally designed parameter.
To include the newly introduced parameter of fecal coliform by
NGT/NamamiGange,TTP  (Tertiary Treatment Plant) and UV plant

(Ultraviolet plant) have been proposed. A proposal incorporating these . |-

new standards of TTP and UV plant is being formulated and will be
submitted soon for administrative approval. Expected completion by
September, 2023.

Present utilization of treated effluents is as follows:

To irrigate parks, green belts, dust-free zones along the roads by
Horticulture, Golf Course sector 38A, Botanical Garden, Biodiversity
Park, Dalit PrernaSthal and Stadium sector 21 A in Noida. Further order
has been passed to use treated water in remaining parks and green belts
where originally laid out treated water lines are no longer functional due
to developmental damage.

For use in construction projects by private builders and construction
projects by government builders on a chargeable basis.

For filling firefighting stations

To fill the operational wetlands in sector 54 and 91.

For sprinkling water on roadsides and ongoing construction work sites to
avoid dust settlement.

OCEMS (Online Continuous Effluent Monitoring Systems) is being
installed at 04 STP (02 at sector 54; 02 at sector 50) and the other two
STPs in sector 123 and sector 168 are under tendering process.

Two new STPs are under construction.

Senior Manager
Jal Div-l, NOIDA

gip As per compliance dt. Present Total cost of
23.12.2021 Progress (%) progress (%) project (in Cr.)
80 MLD 73% 87% Rs.115.44
100 MLD 76% 92% Rs. 143.58
Date of Completion as per Contract Bond 02.09.2022
Trial of STP will start in August-2022.
Details of progress are as per Annexure-J J
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In compliance of Hon’ble NGT orders dated 23.12.2021 updated progress is here by
submitted for perusal please.

All respective enclosure as shown above has been enclosed. '\,JJLJ

'3

(SANJAY PARASHAR)
SENIOR MANAGER
JAL DIVISION-I, NOIDA
Copy to ......
1. P.S. to Chief Executive Officer.
Additional Chief Executive Officer (M).
Additional Chief Executive Officer (P).
Central Pollution Control Board. (mscb.cpeb@gov.in)
Environment, Forest and Climate Change Department Section-7, U.P. Govt.
(soenvups@rediffmail.com)
U.P. Pollution Control Board. (ms@uppcb.com, ceol@uppcb.com)
R.O. UPPCB, G.B. Nagar (UP) (ronoida@uppchb.in)
OSD (T).
Principal General Manager, Noida
10. General Manager, Noida
11. General Manager (Planing), Noida
12. Dy. General Manager (Jal), Noida
13. Senior Project Engineer (Health), Noida
14. Senior Manager (Work Circle 1 to 10), Noida
15. Senior Manager (Jal-II & III), Noida
16. Guard File.

S

© %N

SENIOR MANAGER
JAL DIVISION-I, NOIDA
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"Nagar Palika has requested NOIDA Authority to provide vacant land for installation of
STP and decision on said matter is still pending. Copy of communication made with CPCB on the
matter is attached as Annexure-Il."
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New Okhla Industrial Development Authority
Head Administrative Building, Sector- 6 Noida.

~ No. Noida/CAPR022 L.5BD
2 ).SAD
Date . 7»_’;}0} /?/-2/ 2

eam of environmental professional for

monitoring_of Hon'ble NGT environment norms and to coordinate with

To,
Mr, ARVIND DEV,
General Manager (E&M),
WAPCOS Limited, 76-C, Sector 18,
Institutional Area, Gurgaon, Haryana - 122015
Subject:- Request to provide an_expert ¢
NGT/CPCB/UPCB.
Dear Sir,

Noida authority is interested in getting the services of an expert team of

environmental professionals for monitoring of Hon'ble NGT environment norms and to
coordinate with NGT/CPCB/UPCB. You are requested to kindly provide above mentioned
services for three years with your expert team and guide us to improve the environmental
conditions in Noida. The scope of work for the above mentioned services are given below:-

1. Monitoring compliance of Environmental Clearance given by State Environmental
Impact Assessment Authority (SEIAA) for all projects having built-up area more than

20,000 sqm.

2. Monitoring NGT air/water pollution norms compliance by various organizations,

projects, stakeholders.

3. Facilitate Noida authority in implementation of NGT/environment norms; coordinate
with NGT/CPCB/UPPCB on behalf of Noida to implement these norms.
4. Provide expert team to Noida authority to roll out above compliances.

You are, therefore, requested to kindly

Thanking You.

Copy to:-

1. CEO, Noida for information please.

ACEO (P), Noida for information please.
0OSD (Group Housing).

PGM, Noida for necessary action.

GM, Noida for necessary action.

DGM (Jal), Noida for necessary action,
DGM (Health), Noida for necessary action.

R

%Maa(i’) ST WOE-a

give your consent and send the proposal at the
earliest. An early reply shall be highly appreciated.

Sincerely Yours

(Ishtiy
General Manager (Pla “'g)// M-
Noi u’b\"’o

General Manager (Pla

Noidd 0] ¢

qixg T2
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| New Okhla Industrial Development Authority !%/
al Head Administrative Building, Sector- 6 Noida.

X'}
/’// i
No. Noida/ACEO(P)/2022/ 2579
Date. 2%-3-2 2~

To,
The Director,

CSIR- National Environmental
Enginecring Research Institute,
Nehru Marg, Nagpur - 440020

expert team of environmental _professional for

Subject:- Request_to_provide an
NGT environment norms and to coordinate with

monitoring_of Hon'ble
NGT/CPCB/UPCB.

Dear Sir,
Noida authority is interested in getting the
environmental professionals for monitoring of Hon'ble NGT environment norms and to
coordinate with NGT/CPCB/UPCB. You ar¢ requested to kindly provide above mentioned
services for three years with your expert team and guide us to improve the environmental
conditions in Noida, The scope of work for the above mentioned services are given below:-

services of an expert team of

1. Monitoring compliance of Environmental Clearance given by State Environmental
[mpact Assessment Authority (SEIAA) for all projects having built-up area more than

20,000 sqm.
Monitoring NGT air/w

projects, stakeholders.
3. Facilitate Noida authority in implementation of NGT/environment norms, coordinate

with NGT/CPCB/UPPCB on behalf of Noida to implement these norms.
4. Provide expert team to Noida authority to roll out above compliances.

ater pollution norms compliance by various organizations,

D

erefore, requested to kindly give your consent and send the proposal at the

You are, th
carliest, An early reply shall be highly appreciated.
Thanking You.
Sincerely Yours
(Pra j Bt
Addl. Chief Execlitive Officer
Cony o Noida
|. CEO, Noida for information please.
2. OSD (Group Housing).
3, PGM, Noida for necessary action.
4. GM (Planning) for necessary action please.
5. GM, Noida for necessary action. .
6. DGM (Jal), Noida for necessary action,
7. DGM (Health), Noida for necessary action.
_ Addl, Chief Executive Officer
_ Noida

SoMpC)




HANNERU ks = 15 (7
ANNEXURE - B-1

LIST OF 38 NOS. GROUP HOUSING (STP SAMPLE NOT COMPLIANT)

Sr No. Name of Societies Location Present status of STPs Samp.le
Compliant
Group Housings with installed STPs but non achieving (38 Nos.)
M/s Granite Great Properties Ltd. C-23,
1/1 |Greater Kailash Enclave, Part-1, New| GH-03 Sector-100 Installed/Operational NO
Delhi. Lotus Boulvard
M/s Supertech Ltd. Plot No. -B-28 & 29,
" \ GH-1A
2/3 Seciof-68, Nowla Seclor-74 Installed/Operational NO
(Supertech Capelown Society)
M/s Antriksh Developers & Promoters Pyt
3/4 |Ltd., Plot No.- GH-05A, Sector-78, Noida| GH-05A, Sector-78 Installed/Operational NO
(Antriksh Golf View —I)
M/s G.S. Protors Pvt. Ltd., GH-01C, Sector .
i ' - or- talle
4/6 78, Noida (SikkaKarmik) GH-01C, Seclor-78 Installed / Not Operational NO
GH-07A
M/s Gulshan Homes Pvt, Ltd., Plot No.-GH R ~ pp—
5/13 07A. Sector-137, Noida (Gulsan Vivante) Sector-137 Installed/Operational NO
M/s Logix Infrastructure Pvt. Ltd. GH-02, i
6/15 Seclor-137, (Logix Blossom County) GH-02, Sector-137 Installed / Not Operational NO
M/s Supertech Ltd. Plot No.-GH-03, Sector
716 137, Noida GH-03 Sector-137 Installed/Operational NO
(Supertech Ecocity) = P
GH-07B
M/s M.P.G. Realty Pvt. Ltd., Plot No.-GH- e )
8/19 078, Sector-137, Noida (Ajnara Defadril) Sector-137 Installed/Operational NO
GH-01B
M/s Ajnara India Ltd. Plot No.-GH-01B, ;
! ctor- 0
9/21 Seclor-74, Noida (Ajnara Grand Heritage) Sector-74 Installed/Operational NO
- |M/s J.M. Housing Ltd., Plot No.-GH-01C, ~ . ;
10/22 Sector-76, Noida (JM orchid ) GH-01C, Sector-76 Installed/Operational NO
M/s Great Value Projects India Ltd. Plot GH-02
11/24 |No.-GH-02, Sector-107, NOida (Great Seclor-107 Installed/Operational NO
Value Sharnam Society)
Prateek Infraprojecls India Pvt. Ltd. GH- " i
12/26 |01A (Beta-2) Sector-107, Noida (Prateek o m,A, \Beta:2) Installed/Operational NO
; I Sector-107
Edifice Society)
13/28 |M/s Sethi Buildwell Pvt. Ltd., (Sethi Max) GH-02B, Sector-76 Installed / Not Operational NO
M/s Logix Infratech Pvt. Ltd. Plot No.-GH-
14/29 |01, Sector-143, Noida (Logix Blossom| GH-01 Sector-143 Installed/Operational NO
Green)
M/s Logix cily Developers Pvt. Ltd. Plot No. GH-02
15/30 |GH-02, Sector-143, Noida (Logix Blossom Sector-143 Inslalled/Operational NO
Zest)
M/s Amarpali Zodiac Developers Pvt. Ltd., GH-03
16/31 |Plot  No.-GH-03, Sector-120, Noida Sector-120 Installed/Operational NO
(Amarpali Zodiac)
M/s Eldeco Infrastructure & Properties Lid.
17/32 |, Plot No.-GH-03, Sector-119, Naoida| GH-03 Sector-119 Installed/Operalional NO
(Eldeco Amaniran)
; M/s Prateek Realtors India Pvt. Ltd, . F R
18/34 (Prateek Wisteria) GH-01 Sector-77 Installed/Operational NO
M/S H R ORACLE DEVELOPERS PVT
af 2 0 O At
19/35 LTD. (Elite Homez) GH-02/B Sector-77 Installed/Operational NO
o ' R GH-02/C
20/36 Ws Cly{le*’h Daveiopars Pyt Ll (Cluheol Sector-77 Installed/Operalional NO
Sampriti)
21/37 |Griha parvesh Buildtech Pvt. Ltd. GH-03/A Sector-77 Installed/Operational NO
22/38 g"tﬁoﬁj“:)‘ee* Baildich P, Lid. (Feiel) o0 0up sactoras Installed/Operational NO

(Sanjay Parashar)
Senior Manager
Jal Div-l, NOIDA



M/s S.D.S. Infralech Pvt. Ltd. (NRI Gity

23/39 GH-04A Sector-45 Installed / Not Operational NO
Homes)
24/40 Mg Gar.dema A.lms Developers Pt Ltd. GH-01 Seclor-46 Installed/Operational NO
(Gardenia Gallaria)
M/s PACL India Ltd. (Pearls Galewa LEOBA
25/41 2 ' Y Sector-44 Installed/Operational NO
Towers)
oo/aa |Ws_Mahagun Real Estals Pvi Lid) gy 07 sector-78 Installed/Operational NO
(Mahagun Society)
M/S COLORFUL ESATATES PVT LTD _ ;
27145 (Aniriksh Golf View-l1) GH-04/B, Sector-78 Installed/Operational NO
Ja/a5 |Ws_Pratesk Realtors India Pv. Ll G101 gector-120 Installed/Operational NO
(Prateek loreal)
20/48 |M/s AGC Realty Pvt. Ltd. (Homes-121) GH-01 Sector-121 Installed/Operational NO
GH-01/A (ALPHA) )
20/55 |M/S HACIENDA PROJECTS PVT. LTD. SECTOR-107 Installed/Operational NO
31/57 |M/s UNITECH LTD. GH-01 Sector-117 Installed/Operalional NO
32/58 |M/S THREE C PROJECTS PVT. LTD. Gt §§CTOR' Installed / Not Operational NO
33/59 |M/S TODAY HOMES NOIDA PVT. LTD. GH-01 SECTOR-135 \nstalled/Operalional NO
34/62 |M/s Opulent Infradevelopers Pvt. Ltd. GH-01/B Sector-168 Installed/Operational NO
35/63 ng A'TL'N'MBUS THE HYDE PARK| g} 03 Sector-78 Installed/Cperational NO
36/64 I\;‘lﬁ LTDCAPITAL INFRAPROJECTS GH-01/E Sector-168 Installed/Operational NO
3771 'SSITE%EXGEN INFRACON  PRIVATE| 11 94/ Sector-78 Installed/Operational NO
aa/92 |Mis IVRCL Infrasiructure & Project Lid | g1.002 Sector-119 Installed/Operational NO

(Aranya)




o AM/\]FM’?‘EI LU

e ¥ 25 Y9 O GRaorTe 3 wEAA, P 1 Refy o RN
- v Socier a0 eraRer F TfRIeRr gRT @ T HRIAE BT {eR]

e TR ; AL, o
Gt ‘ YETE T /DT ) TRaR freRer / rdaTdY

A) TaraRig Wi/ Soro HEE e 418 g1 o WA, 3 wiawer @ g, Y S W BT Seerd
g1

Mis Orion GI-01/, Sector-78, | v 8 & « 20 01022011 T <l Sovo wauel Frser @ @ A A AvEr
Infrabuild Pvi. | Neida = PR WLoL A, @ ol o @ weera R T g |
W ) & amRe de G @ e whe A gw e wd @
e @ W @ ALeE g, ¥ e foran ar 2, Rrerdl gfte ot
o g @) T B

Mis Celebrity | GH-01B, Sector-76, i 48 2| o 0 10112010 T ST Sowo Wl P g @ w # A iR
Realeon Pyt | Hoida o P BLoadd, @ W o @ Seer R T 2
L1d., Wﬁmwmﬁmmﬁwhmﬁ
mﬂﬁmﬁmﬂaﬁﬁ.wﬂ.ﬁ.%ﬁﬁmﬁmwg,fﬁmﬁg&m
fanrmr g @ T B
/s Gaursons | Plot No-GH-04, Sector- | (el 761 8 | s Too 20082007 T SR Woslo FEET Fe @€ @ oA H AT TR
India Ltd. 119, Noida (Gaur g i i‘ﬂotz'\”r:rﬂ.tﬁ. F R o @ e By T 2

e . S & o e A @ e R @ g W e @
Wﬁq@:ﬂmﬁﬁo@.ﬁ.ﬁ.ﬁﬁmﬁmwa Rt gfie o
foprT g @ T B
4. | MsDivine | GH-04, Sector-103, b 7 1 B0 24052011 @1 ST Sov0 S freew 418 B o A e s
B § e Hoida ot P ora AL, | W W @1 S foar T E

Infrastructure

Pvt -W%WWW@WW%@WW%
Lid (Divine o & e 3 Hord.Andl. & v e T &, Rt gie o
Meadows) T BT @ AT B

B) mﬁﬁwmgww.ﬁ.ﬁ.%mmﬁwﬁmaﬁﬂ%1

MJs Jalvayu | Sector-47, Noida e =8 &1 e o RaoT & o Fra & qe GRASHT TG, B ERIR B A

Tawer T 2

-ﬁmﬁwﬁmwwﬁmmﬁmaﬁﬁwmﬁ
Wﬁmﬂaﬂwﬁ?ﬂ.w.ﬂ.ﬁ.%#mmﬁmﬁmﬁﬁm
T B

-qﬁmﬁaﬁﬁmmﬁﬁﬁmq@ﬁﬂﬁﬁmww%
R o fT g gfie @ T §

o wefifg g 9% Environmental compensation s i B G e 1 D
Fosio wgEYT s 4 B fRo-03.032022 T IH 4fT foa T 8|

6 | MisEldeco D-35A, Seclor-48, fffa 781 &8 o oH TRANE § aad) i & qu aREE Tl @1 ERIaRd 3 &

’ Ananda Noida T 2

AparmEnts o B F SRS TR @A B AT sRew @ §o EE aRE B
e @ e B oAl ¥ s st @1 e |
T B

o qREET ¥ Wi TYg SoETE @1 FreRe ge A Af e e v R
R ot T g gfie @) T )

o waffq TRENET W Environmental compensation SRR 60 i TS|
So%0 v Prafs S @ Ro-0.03.2022 B o Ut v T i

5| MisSteller D76, Secior44, Noida | [ el 8 o o SRaroE # o) PR & oo oRASET Ty, B ERaRd Y Gl

' Green T & |

o FrTaE B oTERE WeR g P v wiawr @ ge Wy ot &
H@gﬁmmmwﬁﬁ.w.&ﬁ.ﬁmmmmmaﬁaﬁﬂ%ﬂm
T 2|

-Wﬁmmmwwwﬁ?@mmmﬁ
fomren @ farT g gfie @ m # )

o wefifa afRare™r 9 Environmental compensation R B @ g
w0 g FRiEe 4 @) Ro-03.032022 1 oA A farr T 2l

M/s Bestech A-110, Sector-52, Neida e =2 81 o Tg uRgiorn H ardd Frafia € war aRaremT ualy, @ gwaraRd #X il

India Pvi. Ltd. T 8|

o G @ araRa WeR W @ s e @ go @y T @
e @ Wi @ WA, § e kR @ s @
a8

o oREYeT ¥ S TR SeEE @ P @@ A e o v E
foreradl St i g gfte @ 2|

T ]

oo

(ﬂﬁa’ qRIER)
V IR0 Wﬂ-ﬁﬁ
W gre-uyH, IS



(L)

Hefia qﬁ?ﬁvrﬂ 9 Environmental compensation SEATAMI g o &g
J0%0 SEE Fraam @€ @ Ro-03.03.2022 F 77 fY R ar &

M/s Manisha
Project pyvt
Ld

B-17, Sccior-61, Noida

A T8 8

gzﬁv\wﬁm%ﬁa%ﬁwuﬁm‘mqmqmmﬁﬁamﬂ
[

TaEd A areRE day T @ A e W g @a @89 b
wwgﬂwrﬁmwﬁvh.w.ﬁ.@.%m‘m e @ S |
g |

gRaler ¥ WP Wy Serr @ Pere go A T e wove
Rl o femrr g1 gfie & T 2

waffa oYU @R Environmental compensation amita f&d @H &g
Joso wguvl Ao 41 @ fRo-03.03.2022 B 93 A fran T B

M/s Prateek
Buildiech Pvt.
Lud

E-011, Sector-61, Noida

e =81 &1

79 gRae # amad) Fafa & aen aRErA Tl ® R w4
L

FramS A T S e o e wieRy @ g 9w @Ea @
qgn @ WiER @ @oedd. ¥ "o wiree @ oA § e
T B

aRdeET ¥ i BYg SeErE @1 freme gE A @ e o v R
R o Rem g Ife @t T 8

Hef¥a aR@eF W Environmental compensation 3FARIRT Rl @M &g
Gouoq@wﬁdawﬂéﬁﬁo—oa.os.zozzﬁwﬁﬁﬁmwh

M/s Gardenia
Shelters Pyt.
Ltd.

E-16A, Sector-61,
Noida

a7 21

=9 TROIGT § A A @ aul gRge T B e I D
R

T ) arRE Wraw @ @ Age e B gE W A @
memE @ e @ dLrEdLd, | HaE wiftrewer @ s | e
T B |

oRaer ¥ W oYy SeRE @ P ga A A R W o R
e o fwm g g & T )

wefifa ofdro WX Environmental compensation ¥EARIE &l S &
Gouomwﬁﬁwﬂéaﬁﬁo—oa_oa.zozzm‘ttxas)ﬁaﬁfmwtl

C) Hio Iaad e ¥ faReiE gev |

M/s Amrapali
Silicon City

GH-01A, Sector-76,
Noida

At
;'\"-ﬂﬁ’ﬁmvﬂﬂﬂﬁ
|

iyl w0 SwEad WA § gEEd | |

a8, B frarde B W &g REie 21002021 T 27.102021 W
wo e R @ oz wiya fe T

wo FE Refray g daa S T & e wwen oL EL
grl TadAdl—1 (750 BTAL), wWAD-2 (550 IAI) W
A M—3 B e T AT ER W Hed eriard @) W @ R

M/s Amrapali
Shaphire-I

GH-01, Sector-45,
Noida

o= frarele A8
il

“effa qRaioT @ srred SR wEr o W AE) e T 2
HePia Wex 50 STEaH TEd @ wRiEd B |
AL @ G| S @ gy REe 21002021 @ 27.102021 @
o wre AR B 9= wi¥a v man @ '
Mo w1 R g e awan ¢ Pretoerd ween e,
?w.a.m.wmmmmmmmaﬁmm‘
|

wefifa ufrara @ seas A o g3 @ T8 R o 2

M/s Amrapali
Shaphire-I1

GH-03, Sector-45,
Noida

BTl
o=y frard@ =@
2l

Heflq Aeww "o JEaH aed § gWiad 21 -
A, @ e e o g RAE 21002021 @ 27.102021 @
o @wre Rl @ w3 i e m 2 |
mo I RER g1 sama o T & 5 Prefverd swn .
gmw.a.m.ﬁmwmmmmmmaﬂm@
|

wWefifa gt @1 arerad e wAm 93 @ e R o d

M/s Amrapali
Princeley
Estate Pvt.
Ltd.

GH-02A, Sector-76,
Noida

oy frarefia 8t
2

et wEvn AT SweR rTed @ weEtaa 2

WAL B frafia s W ¥ RAE 21002021 3 27102021 B
a0 w1 Refrar @ 9= Nfva fea T &)

o ¢ REER T @ Fern wan @ Pl ween L.
7 AR (1050 BLALD) B e W frurfE el @@ wEE
FrdaTd 1 W I R

wefita oRaya @ s SRWE yE o= W) A T g

D)y drorm A ¢ fdm Frafia 7@ &)

M/s AVP
Buildtcch Pvi.
Lid

GH-03C, Sector-77,
Noida

Rffa = 2

o Tdwm # g qRgern § B 0 oiw faw T8 v g

wefta oigem 4 g g AL, Fffa T8 e o 8

grftreser g1 g gAvEa fFa wam B oom qe Edd. @
T8 B TG, O o9 9@ uREm @ e gEer o W TE
A | O.c. Nat Trnuad




(A3

E) wﬁ‘rﬁnﬁ%/ﬁﬂﬁﬂ%?ﬁmﬁﬁmm@aﬂﬁzﬂwuwﬁmw%l

N

=

=]

i | M5RG. Plot no. GH-02 SEC- T @ 0T | e wafta gRaer # O g wEALdL o fhoreiia el S ey a
7 | Residency Pvt | 120, NOIDA 7 R T ) wwe g3 ¥ U% S R e @ wed 9
gd.-“‘?- T @Y fRo—11.122021 T4 GO S B 11.01.2022 TH AT T
uildtech) T WA
o St weem g7 e AL @ frardier ww R T B
18, | MJs Assotech | D-3A, Sector-44, Noida | Fod UF (Rurdel | o wafifa aRaen 3 wwen gN va.eldl. @) frarfia avd o g wo
Celeste o= T T &) Ty 93 ¥ U8 Sy & el @1 fRo—25.12.2021
o Grareiie @ far S|
T o FTEA Tee g e AL, B e R T B 18 .c gt T
19, | M/sIVRCL GH-02, SEC-119 o @ O | e wafia aRgee § wver g veaALdl. @ e oW o o8y I
Aranya NOIDA o5 g T & T9y v § U8 9eod & 5 el @1 fo-1001.2022
Projects Pvt. a% BT W% o SR
Ld., o STEd) W ET S CaAd, B B T e T 8 0.6 Nt T
50, | Mis Assatech | GH-4A, Sector-78, P tg haee | e 3w @E@e! ¥ 05 @R & R 9§ 04 TrEd ¥ amad) fAarfim 2 T o1
© | Windsor Noida =T PR 2
Count o A @ oTRe W T B AvE TRE @ §o @ e @
A A Wit @ HLuEadl. & waeE i a2
o GRS § T TYg SoEE @ Py ga ¥ T8 R S e
-@mwwﬂ,ﬁ.ﬁmﬁﬁaaﬁmaﬁa%wmaﬁﬁwmﬁm
T 8|
o 3TEST B @ freg fAid 2502.2022 B FEIHS g9 wwE T €|
" o TSt W BN e vadid @ e o far T @ 3.C. Nt
21 ?:‘MS Skytech glOttNOT-g[—II\;O'ICID’ & " o T TR ¥ aree e B
onstruction ector-/60, Noida G ﬁ-‘,qﬁﬁﬁ E .
Pvt. Ltd. (Skytech Matrott) ;Tﬁ . W‘? ama% EallEs a; mﬁﬂ et ﬂm@ 2 \Uwﬁ%?ﬁﬂ‘ oy @A B
o TRET & SR Uy IIEE G e ga § T8 R o @ e
o TS TRUT B RwE RAE 25022022 B WHHS o w4 B
52 | Mis Gardenia | GH-09, (ECO CITY) Fmiomim 21 o TH yRET ¥ amed) fyafa &)
India Ltd. Sector-75, Noida o TS B aTRT GEY TR B e TR & s g Fﬂ's‘?{ &
ey § W & WLUE.ALd. & wareE faar T 2
o gREEET & ST TG SoETE @ Feane go § T8 o @ e
o e W vEAL, frarfie 78 el o @ B Sl Hiuel @ did
fopey Tt 81 G.C Ngt
s o IS T B Aeg f3ATE 2502.2022 B WERE! g9 HNE T 2|
53, | M/s Futech GH-10, (ECO CITY) T =& 21 o %1 GREET ¥ aEd Fafa ¥
Shelters Pvt. Sector-75, Noida o BT B aRE C ?@7{ = SR @ s g - Fﬂ??l 2%
b e @ ARE D ATEA, W G AR 3 SR
T B |
o GRAGET § TR TXE SSETE @ Fean ge ¥ T o v g
o o WX TEAL, frreiE T8 SRR 99§ IRe S ity T a9
. o1 et faan T 2 Gc Nt Tmanedd
o TS wewT © Rwg f3E 25022022 B WERAE gof HEl T 8|

1% (o IRTER)

e @ue-aYH, HIvel



LIST OF 95 NOS. GROUP HOUSING

L

Sr No. Name of Societies Location Present status of STPs Sample Compliant
Group Housings with fully functional STPs (36 Nos.)
M/s Paras Season Haven Pvt GH-01D
1/2  |Ltd, GH-01D, Sector-168, Noida ; Installed/Operational YES
. Sector-168
. (Paras Season Society )
M/s Sunshine Infrawell Pvt. Ltd., GH-058B
2/5 |Plot No.-GH-05B, Sector-78, Installed/Operational YES
. ; : Sector-78
Noida (Sunshine Helios)
M/s Aims Max Gardenia Egg—c[:)ITI:Y
3/7 |Developers Pvt. Ltd. (Gardenia Installed/Operational YES
g Sector-75
Wellington)
Aims Max Gardenia Developers ESSC?I?’Y
4/8 |pvt. Ltd.,, GH-08, Sector-75, Installed/Operational YES
: Sector-75
Noida
Aims Max Gardenia Developers GH-12
Pvt. Ltd., GH-12, Ecoctiy, ECOCITY ;
5/9 Sector-75, Noida Sector-75 Installed/Operational YES
M/s Valuent Developers Pvt. Ltd. GH-16
6/10 |Plot No.- H-169, Sector-63, Sector-75 Installed/Qperational YES
Noida (Valuent Infra Developers)
M/s Maxblis Construction Pvt. GH-17
7/11 |Ltd., Plot No.-17, Ecocity, Sector- Sector-75 Installed/Operational YES
75, Noida (Max Villas GH-17)
M/s Paramount Towers Pvt. Ltd., GH-06
8/12 |Plot No.- GH-06, Sector-137,| Sector-137 Installed/Operational YES
Noida (Paramount Floraville)
M/s Imperial Housing Venture GH-01
9/14 |Pvt. Ltd. 11th Floor, Paras Twin| Sector-137 Installed/Operational YES
Tower, Sector-54, Gurgaon,
Purvanchal Projects Pvt. Ltd.| GH-04 Sector- .
10117 (Purvanchal Royal Park) 137 Installed/Operational YES
M/s Exotica Housing, Pvt. Ltd.| GH-05A Sector- ;
11/18 GH-05A, Sector-137 (Frexco 137 Installed/Operational YES
M/s V. County Pvt. Ltd., Piot No. GH-05
GH-05, Sector-121, Noida (Cleo ) .
12/20 County) Ms IVRCL Sector-121 Installed/Operational YES
INFRASTRUCTURE &
M/s Perfect Propbuild Pvt. Ltd. GH-03B, ’
13/23 (Antriksh Forest ) Sector-77 Installed/Operational YES
M/s Sunworld Developers Pvt. GH-01B
14/25 |Ltd., Plot No.-GH-01B, Sector- Sector—1d7 Installed/Operational YES
107) Noida (Sunworld Vanalika
M/s Claud-9 Projects Pvt. Ltd.
Plot No.-229, Okhla Industrial GH-02 ;
15/27 Estate, New Delhi (Lotus Sector-100 Installed/Operational YES
Boulvard Spacia Plot No GH- 02)
M/s Gulshan Homz Pvt. Ltd. GH-03A y
16/33 (Gulshan Ikbana) Sector-143 Installed/Operational YES
M/s Perfect Propbuild Pvt. Ltd. GH-03B ;
17142 (Antriksh Kanball) Sector-77 Installed/Operational YES
GH-02
M/S AIMS PROMOTERS .
18/44 (ECO CITY) Installed/Operational alYES
PVT.LTS. (Golf Avenue-l) SECTOR-75 /-ﬂ\,elg‘-ﬂ-(
(520t Fooh



(\g

M/s ATS Township Pvt. Ltd. (ATS

GH-01

19/47 One Hemlet) Sactor-104 Installed/Operational YES
M/s GSS Procon Pvt. Ltd GH-01/C "

20/49 (Victory Crossroad) Sector-143 Installed/Operational YES
M/S RANI PROMOTERS GH-01/B :

21/51 |oRVTE LIMITED (Aakriti Shanti | Sector-143B Installed/Operational 1ES
M/S LAUREATE BUILDWELL|GH-01, 02 & 03, .

22/53 PVT. LTD. Sector-108 Installed/Operational YES

GH-01 .
23/54 |M/S PAN REALTORS PVT. LTD. Sector-70 Installed/Operational YES
C-078 ;

24/56 |M/S SUPERTECH LTD. SECTOR-34 Installed/Operational YES
M/S AIMS RG ANGEL| GH-03 (ECO .

25/80 | bR OMOTERS PVT.LTD. oIy Secianzs| ERled/Operations) YES
M/S J.M. Infratech Pvt. Ltd. (J.M.| GH-04 (ECO .

26/61 Aroma) CITY) Sector-75 Installed/Operational YES
M/S APEX DREAM HOMES| GH-12A (ECO :

27/65 PVT.LTD. CITY), Sector-75 Installed/Operational YES
M/S EXPRESS BUILDERS AND GH-02/A ’

28/66 PROMOTERS PROVATE Sector-77 Installed/Operational YES

GH-05 (ECO
29/67 |M/S Indosam Infra Pvt. Lid. CITY) SECTOR- Installed/Operational YES
75

M/S E-HOMES| GH-14 (ECO .

30/68 | \FRASTRUCTURE PVT. LTD., | CITY) Sector-75 Installed/Qperational =
M/S AIMS MAX GARDENIA .

31/69 DEVELOPERS PRIVATE GH-11 Sector-75 Installed/Operational YES

GH-02 (ECO

M/S AIMS PROMOTERS :

32/70 PVT.LTS. (Golf Avenue-l) CITY) 87ESCTOR— Installed/Operational YES
M/S AIMS MAX GARDENIA

33/72 |DEVELOPERS PRIVATE GH-07 ECOCITY Installed/Operational YES

Sector-75

LIMITED
M/s R.G. Residency Pvt. Ltd., GH-02

34/39 |Plot No.-GH-02, Sector-120, Sector-120 Installed/Operational YES
Noida (R.G. Buildtech)
M/s Assotech Contracts (1) Ltd. D-003A .

35/90 (Assotech Celeste) polmen Installed/Operational YES
M/s Assotech Ltd. (Assotech GH-04/A -

36/91 Windsor Court ) Sector 78 Installed/Operational YES
Group Housings with installed STPs but non achieving (38 Nos.)
M/s Granite Great Properties Ltd.

37/1 |C-23, Greater Kailash Enclave, GH'O?%ECtOF Installed/Operational NO
Part-1, New Delhi. Lotus
M/s Supertech Ltd. Plot No. -B-28 GH-1A
& 29, Sector-58, Noida .

38/3 (Supertech Capetown Society) Sector-74 Installed/Operational NO
M/s Antriksh Developers &

30/4 |Promoters Pvt. Ltd., Plot No.- GH GH'OS%S“‘”' Installed/Operational NO
05A, Sector-78, Noida (Antriksh
M/s G.S. Promoters Pvt. Ltd., GH GH-01C, Sector- ;

40/6 01C, Sector-78, Noida (Sikka 78 Installed / Not Operational NO
M/s Gulshan Homes Pvt. Lid, GH-07A

41/13 |Plot No.-GH-07A, Sector-137, Sector-137 Installed/Operational NO
Noida (Gulsan Vivante)
M/s Logix Infrastructure Pvt. Ltd.

42/15 |GH-02,  Sector-137,  (Logix GH-02, Sector- | | alled / Not Operational NO

Blossom County)

137
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M/s Supertech Ltd. Plot No.-GH-
03, Sector-137, Noida

GH-03 Sector-

43/16 (Supertech Ecocity) 137 Installed/Operational NO
M/s M.P.G. Realty Pvt. Ltd., Plot GH-07B
4419 |No.-GH-07B, Sector-137, Noida Sector-137 Installed/Operational NO
(Ajnara Defodril)
M/s Ajnara India Ltd. Plot No.-GH GH-01B
45/21 |01B, Sector-74, Noida (Ajnara Sector-74 Installed/Operational NO
Grand Heritage)
M/s J.M. Housing Ltd., Plot No.-|GH-01C, Sector- .
46/22 GH-01C. Sector-76, Noida (JM 76 Installed/Qperational NO
M/s Great Value Projects India GH-02
47/24 |Ltd. Plot No.-GH-02, Sector-107,| Sector-107 Installed/Qperational NO
NOQida (Great Value Sharnam
Prateek Infraprojects India Pvt
48/26 |Ltd. GH-01A (Beta-2) Sector-107, GH;;LQ E_E:eof'z) Installed/Operational NO
Noida (Prateek Edifice Society)
M/s Sethi Buildwell Pvt. Ltd.,|GH-02B, Sector- .
49/28 (Sethi Max) 76 Installed / Not Operational NO
M/s Logix Infratech Pvt. Ltd. Piot
50129 |No.-GH-01, Sector-143, Noida| CH018ector | nstalied/Operational NO
> 143
(Logix Blossom Green)
M/s Logix city Developers Pvt GH-02
51/30 |Ltd. Plot No.-GH-02, Sector-143,|  Sector-143 Installed/Operational NO
Noida (Logix Blossom Zest)
M/s Amarpali Zodiac Developers GH-03
52/31 |Put. Ltd., Plot No.-GH-03, Sector-|  Sector-120 Installed/Operaticnal NO
120, Noida (Amarpali Zodiac)
M/s Eldeco Infrastructure & GH-03 Seclor-
53/32 |Properties Ltd. , Plot No.-GH-03, 119 Installed/Operational NO
Sector-119, Noida (Eldeco
M/s Prateek Realtors India Pvt. .
54/34 Ltd. (Prateek Wisteria) GH-01 Sector-77 Installed/Operational NO
M/S H R ORACLE| GH-02/B Sector- :
55/35 DEVELOPERS PVT. LTD. (Elite 77 Installed/Operational NO
i GH-02/C
56/36 Ml? .CNHECh Deyglopers Pk He. Sector-77 Installed/Operational NO
(Civitech Sampriti)
57/37 |Griha parvesh Buildtech Pvt. Ltd. GH'Oa’_f’?‘?S&th’r' Installed/Operational NO
M/s Prateek Buildtech Pvt. Ltd.| GH-04B Sector- ;
58/38 (Prateek Stylome) 45 Installed/Operational NO
M/s S.D.S. Infratech Pvt. Ltd.| GH-04A Sector- .
/
59/39 (NRI City Homes) 45 Installed / Not Operational NO
M/s Gardenia Aims Developers .
60/40 Put. Ltd. (Gardenia Gallaria) GH-01 Sector-46 Installed/Operational NO
: D-08A
61/41 M/s PACL India Ltd. (Pearls Sector-44 Installed/Operational NO
Gateway Towers)
M/s Mahagun Real Estate Pvt. .
62143 Ltd. (Mahagun Society) GH-02 Sector-78 Installed/Operational NO
M/S COLORFUL ESATATES|GH-04/B, Sector- i y
63/45 PVT LTD (Antriksh Golf View-Il) 78 Installed/Operational NO
M/s Prateek Realtors India Pv.[ GH-01 Sector- .
64/46 Ltd. (Prateek loreal) 120 Installed/Operational NO
65/48 M/s AGC Realty Pvt. Ltd. (Homes{ GH-01 Sector- Installed/Operational NO
121) 121
GH-01/A
66/55 ']‘fﬁ L_?SC[ENDA PROJECTS| (A1 pHA) Installed/Operational NO
' ’ SECTOR-107
67/57 |M/s UNITECH LTD. GH-01 Sector | installed/Operational ¢ NO




M/S THREE C PROJECTS PVT. GH-01/A .
68/58 LTD. SECTOR-168 Installed / Not Operational NO
M/S TODAY HOMES NOIDA|GH-01 SECTOR+ .
69/59 PVT. LTD. 135 Installed/Operational NO
70/62 Iﬂi’s Opulent Infradevelopers Pvt. GH-O‘I:%SSector— Installed/Operational NO
M/S IITL-NIMBUS THE HYDE ;
71/63 PARK NOIDA GH-03 Sector-78 Installed/Operational NO
M/S CAPITAL INFRAPROJECTS| GH-01/E Sector- y
72/64 PVTLTD. 168 Installed/Operational NO
M/S  NEXGEN  INFRACON|GH-01/A Sector- .
73/71 PRIVATE LIMITED 78 Installed/Operational NO
M/s IVRCL Infrastructure & GH-002 Sector- :
74/92 Project Ltd. (Aranya) 119 Installed/Operational NO
Group housing socities with installed STPs but sample not collected due to maintenance (02
nos.)
75/50 M/s Sikka Infrastructure Pvt. Ltd. GH-01/AN1 Installed/Under Samsiadiiaken
(Sikka Karnam Greens) Sector-143B mantenance P
76/52 M/S GULSHAN HOMES & GH-03C, Installed/Under i —
INFRASTRUCTURE PVT. LTD. | SECTOR-144 mantenance PR R
Environment Clearance cleared & U.P. Pollution Control Board has issued CTO. Their sewage
connected to the Central Sewage Treatment Plant (CSTP) of Noida. (04 Nos.)
STP is not constructed as per
M/s Orion Infrabuild Put. Ltd., Plot|  GH-01/8 Eqiinsz‘:?vr:fe|ir?:nn|\?;t§: 2
7773 |No.-GH-01/B, Sector-78, Noida Sector 78 Not installed 5
(Aditya Urban Casa) Treated in Central Sewage
Treatement Plant (CSTP)
STP is not constructed as per
M/s Gaursons India Ltd., Plot No. GH-04 iiinses\:\eur:?e“;gnn&;f: t;
78/74 |GH-04, Sector-119, Noida (Gaur| Sector-119 Not installed .
Grander] Treated in Central Sewage
Treatement Plant (CSTP)
STP is not constructed as per
EC. Sewerage connected to
M/s Celebrity Realcon Pvt. Ltd.| GH-01B Sector- : main sewer line Noida &
7975 | (aditya Celebration) 76 Natinsialied Treated in Central Sewage
Treatement Plant (CSTP)
STP is not constructed as per
EC. Sewerage connected to
80/76 Divine Indian Infrastructure Pvt.| GH-04, Sector- Not installed main sewer line Noida &
Ltd., (Divine Meadows) 108, Noida Treated in Central Sewage
Treatement Plant (CSTP)
Connected in Noida sewer line and at present their sewer is treated in Sewage Treatment
Sewerage connected to main
Airforce Naval Housing Board : sewer line Noida & Treated in
s (Jalvayu Tower) A-BBASeciar-47 Notinstalied Central Sewage Treatement
Plant (CSTP)
Sewerage connected to main
Eden Infrastructure & Properties . sewer line Noida & Treated in
L Ltd. (Eldeco Ananda Apartment) St NeoA et Central Sewage Treatement
Plant (CSTP)
Sewerage connected to main
M/s Steller Venture Ltd. (Steller D-06 ’ sewer line Noida & Treated in
S Green) Sector-44 NoksiRiied Central Sewage Treatement
/] |Plant (cSTP)
: [ s\naﬂ
niey agef
QSEB Y (e
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84/80

M/S Bestech India (P) Ltd

A-110 Sector-52

Not installed

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP)

85/81

M/S MANISHA PROJECT PVT
LTD

B-017 Sector-61

Not installed

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP)

86/82

M/s PRATEEK BUILDTECH
(INDIA) PVT. LTD. (Prateek
Fedora)

E-011 Sector-61

Not installed

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP)

87/83

M/S GARDENIA SHELTERS
PVT. LTD (Gardenia Grace)

E-016A Sector-
61

Not installed

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP)

Completion of 4 nos. of GH projects under di

rect monitoring by the Hon'ble Supreme Court of

88/84

M/s Amrapali Silicon City Pvt.
Ltd.

GH-01A Sector
76

Installed

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP).

Under commissioning,

0.C. not issued till date.

89/85

M/s Amrapali Shaphire
Developers Pvt. Ltd. (Amrapali
Shaphire-I)

GH-01 Sector-45

Under construction

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP).

As per Court decision NBCC
is deputed as working
agency to complete the rest
part construction of the
society.

0.C. not issued till date.

90/86

M/s Amrapali Shaphire
Developers Pvt. Ltd. (Amrapali
Shaphire-Il)

GH-03 Sector-45

Under construction

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP).

As per Court decision NBCC
is deputed as working
agency to complete the rest
part construction of the
society.

0.C. not issued till date.

91/87

M/S AMRAPALI PRIENCELEY
ESTATE PVT. LTD.

GH-02A, Sector-
76

Under construction

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement
Plant (CSTP).

As per Court decision NBCC
is deputed as working
agency to complete the rest
part construction of the
society.

0.C. not issued till date.

Under Construction project. At present n

o sewage is generated. (01 Nos.)

92/88

M/S AVP Buildtech Pvt. Ltd.

GH-03/C Sector-
77

Not installed

Group housing building is
under construction, no
generation of Sewage.
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FIR have been lodged against (03 nos.)

M/s Skytech Construction Pvt.

GH-01D, Sector-

Sewerage connected to main
sewer line Noida & Treated in
Central Sewage Treatement

93/93 htgi.d:I?éE;;;I—Jgt‘lrg&fecior—?ﬁ, 76 Installed/not operational Plant (CSTP). O.C. issued.
FIR have been lodged.
Sewerage connected to main
GH-09 (ECO sewer line Noida & Treated in
M/S GARDENIA INDIA LTD. ; Central Sewage Treatement
94/94 (Gardenia Gatway) CITY) STESCTOR- Under construction Plant (CSTP). O.C. not
issued
FIR have been lodged.
Sewerage connected to main
GH-10 (ECO “|sewer line Noida & Treated in
M/S FUTEC SHELTERS PVT - Central Sewage Treatement
95/95 LTD. CITY) STE)CTOR— Not installed Plant (CSTP). O.C. not
issued
FIR have been lodged.
O
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AN HERDRE~ &) D-

&2

N.C.R.B (U.d1.3me.&f)

I.LF.-l (Ui ST i -l)

FIRST INFORMATION REPORT

(Under Section 154 Cr.P.C.)

Ty ga+1 Kol

(8IRT 154 €3 UTshaT 9igar & dgd)

1. District (FreT): HiFeRe Mangg TR
P.S. (JTHT): ¥Fex-113
FIR No.(7.g.fX. §.): 0074
Date &Time of FIR(W.g.fX. & fgaism/gna): 27/03/2022 03:05

Year (a¥): 2022

2/ S.No. |Acts (arfaferam) Sections (TXI(T))
(sr.9.)
1 |9TE T 1860 269
2 |wrE g 1860 270
3 |wrE T 1860 271 -

3.(a) Occurrence of offence (3rUXTe &Y THT) :

1. Day

(fe1):

BLLIE

Time Period gl 1
(F9T AaTe):

Date From 09/02/2022 Date To  09/02/2022

(feaiw @ ): (feais aa ):
Time From 00:00a< Time To 00:00
(AT | ): (GHT dFH):

(Sanjay pérashar)
geniof wianager

Jal Div-l, NOIDA



273

N.C.R.B (UH.¥1.3M<.&f)
LLF.-l (Tshispd ST I )

(b)Information received at P.S. (JTAT STgl a1 0T g ):

Date 27/03/2022 Time (TAY):03:05 &t
(fe=ia ):
(c) General Diary Reference (JSTH=T dEH ):
Entry No. 002 Date & Time 27/03/2022 03:05 1
(wiarf® €.): (feaia 3 ga7):

4. Type of Information (7T &1 Y&R): feiiad
5.Place of Occurrence (JcHTEdA):

Direction and distance from P.S.uf&™, 03  Beat No.
1. (a) (am=1 & T 3w fgam): TeRHT (e §.):
(b) Address 97 g
(TT):

(c) In case, outside the limit of this Police Station, then

(@fe ar=T EaT & g g @)
Name of P.S. District(State)
(TAT T ATH): (ST (T757)):

o~

2 ;/:Z
(Sanjay P4rashar)

Senior Manager
Jal Div-1, NOIDA



N.C.R.B (T.d.3me.df)
I.L.F.-l (Ui e wrd -l)

6.Complainant / Informant (f&Tadsmat/ga-Tadr ):

(a) Name (FTH): GETI YeI=edh e 3@eT  3enieh ferehrd HTierenear
(b) Father's/Husband's Name(ftreT / it
(c) DHt&Year of Birth (s=a T3 / & ): 1992
(d) Nationality (RTETaT):  9Ra
(e) UID No. (Zamssl §.):
(f) Passport No.(UTaqie 4. ):
Date of Issue (SIT{ @A @ fafe):
Place of Issue (ST HXA HT TITH ):
(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,
PAN)
S.No.(%.9.) Id Type (Ug=T= U7 T ¥hTR) |d Number (4T d&1)
1
(h) Address (9dT):
S.No. | Address Type |Address (UdT) |
(30.¥.) (AT BT THI) |
1 | IR aar &g YLATHHE 9o, §eX-06 FIUST, AUST dere-20, ‘
|
|

HINLRE T, T, WL, R
2 | sgrftuen &g YL+ e, qeet-06 ST, ATTST deed-20,
HIFE MaHeg TR, 3T IS8, 9Rd

(i) Occupation (TaHTY):
(j) Phone number (GTATY ¥.):
Mobile (MigTsd ¥.):
7.Details of known/suspected/unknown accused with full particulars
(arer / Eeger / et 3Ry &1 g forexwr afga avf=):
Accused More Than (31T 3T T&H & 3rferd gl a1 €€47):

(Sanjay Farashar)
Semaor Manager
Jal Div-i, NOIDA



2%

~ N.C.R.B (ua.dt.3m.af)
LLF.-l (Tshiepa St whref -1)

S.No.|Name (FITII) Alias (3U-TH) |Relative's Name Present Address
(.5.) (Reder &1 917)  (arcdar ua)
1 €St giemedd 1. 148 U0, T 4, WX
R, 3t 1, Roel, 3
— - &Wﬁqr?rﬁme
f 1. S11-6/376, =T ,
° wﬁ—é%m |, 90-16 UTgol §0-15 ref
I AU IA IR
3 |G PAR foar @1 A 1. H1-164, WY BN the 1
S0 emf o FISIREE el i
4 |TTR FTEEAT O &1 9 wo‘1 BBSWWW
d0qeA0 e | efeeare et s

8.Reasons for delay in reporting by the complainant/informant
(Freraaedf / ga=msdl grT e 80 @ gt &= & @ro):
9.Particulars of properties of interest (Faf=3rad grufy @7 farawu):

1S.No. Property Property Type |Description Value
| (Eﬁ §.)|Category (wFaf &1 yaR) | (e (In Rs/-)
(gufr guft) | (T2 (% 7))

10 Total value of property (In Rs/-)-G+¥giy &1 Pl Hod(T
11.Inquest Report / U.D. case No., if any (g gHtaT kot / .. vyaww €., e

HIS gl ):

S.No.

UIDB Number )

12.First Information contents (W 4T 727 ):

THA TG ... el 3w 3ften e fomTer UTierentuT qeg uemd e Je,
eFeT-06, AIUST UF &I ATgs]/ §0am010/2022/2539 feiw: 25.02.2022
a1 #, Deputy Commissiner of Police, Head Quater, Noida, Gautam
Budh Nagar ferug:- mrafieht o=t wad S & 9o §1 Hgicd, HudT A1
BT g SMTERRUT gIRT ATUST &7 # T 8T8 TS YU g U israit
¥ THOSI0H0 Rreefier & sreram =Y, 3 Ty & Ry my BEa % ey @
TS & TToa €@ R IR i T8 ST & SR I8 uraT T o Mafetea
ufciisal & TEetodio ﬁﬂmﬁaaﬁr%ﬁﬁﬁmﬁ?ﬂﬂaﬂ&ﬂvgﬁﬁéﬁnﬁmﬁ
P Ieere g | Tg AT ST AT § 1o AR TIOSTOEN0 & 10 grasfem
ufierel & TEoSioho 3 Fafor / Rrarsierr & gree & SN0T0 dear-
1002/2018 31195 Fgw a1 a9 3040 T 37 eramTeds g | fafvg fafday

4

(Sanj ayﬁshar)

Senior Manager
Jal Div-1, NOIDA



N.C.R.B (g=.d}

3MTTE)

 LLF.-l (Ushtepa sifa

I TTTEIRRoT H STHT i T S # 4 URAISHTSIl gRT e UF U fehq 7Tg
& S AR URISTSA Sl T2 IR TEOSIOUT0 feramefier fram S am |
o T § &) 7T et waTE g T § Ak o uRgierait & et qe v W
THOET0W0 i ThaTsher gt fham mam g S o5 39 ufsHai gRT ey guR
UR 10 1T 2r9er uF 7 Y Seeied R T § | A THOSH0ET0 H uTia
3R & HAUTAD BRI HgIcd gRT UF § AT / J0A0W0(STe) /
2022/04 TR 09.02.2022 3 ERT U gI3TET sq@val # qg0ioio [ /
fanelier 7 g1 &t e § St erart  HecAT dSiigd axe gq Meiid
T 1T g FoienT fereer METan 8- 090 1.3Medl €T 7 9M- & TaKes
TAeeR ®1E, Eves T0/ Ve STTa0-04T/AFex 78 , AITST JTeic G€T gRI
ey Ty ey w3 # TEo&0Wio & frmsher fag s i [af- 10.01.2022
STINFX BT ATH- o} Goiid fiareda S @ udl- 148 W0, UThe 4, AR
fagR, et 1, Ree-110091 HOHO 2. SMMEET TEAT T ATH- HO TTSHAT ESa
f0 epEUs 0/ TeFex SITU=0-09/49eX 75 , AT JTeid] Heam grI iy My
U ux # TEOSION0 F Rranshier vy s i [afSr- 10.01.2022 srieex @
- o i, g Saiid SRRaeR &1 UdT- $h0/310 ot @= &g, 71-6/376,
SeTTeh-ST, UTohe-6 JreX-16 ATl AFex-15 A1 arke HOFWO 3. 3T TEAT I
- ¥ wged decd w00 sEvs H0/ 9FeX STge0-10/8%eR 75 , Algal
amé’rm&ngm%qrrqsmaﬂﬁwoﬁoﬁoaﬁwma%qmﬁa%%ﬁr-
10.01.2022 STI@I AT AT0- 4T ¥Siie FAR TF & ST0UT0 SHT ST &
UdT- €1-164, AT 3d1eae , AR fAgR ha-1 f¢ewil-110092 H0H0 4. 31t
GEAT T ATH- ﬁaﬁ@tﬁaﬂmsmmﬁoe{@ﬂgmlmsﬁmo
013i/9%ex 76 mamﬁmm%qwamawﬁwoﬁoﬁo%
ﬁm&ﬁﬁﬁmmﬁﬁﬁ% 30.11.2021 SRR FT ATH- ST AT ATl TF
%ﬁﬁ@@ﬁomoaﬁmmaﬁrw 385, PIETC T, AT ot
37T IV g T T U Q@Y. & Tafur 98T fohdl ST & 31y H efvid
3Nt HEATT & o GETTe YRISN o 3fcic YIH GIAT RUTE ST dee
HE HY| FEATEGR ST TSI TGIIH Yawedh AYST Uiite: C.P., Mg
TR T 39 AT & 1Y [ TIH UTATHAT &1 T g TFai=ad @l Heira
R T HE B | 2, T HIIUTelh TP AgIedT hl gerredl 3. R g&
HRiuTEn U (U10) Agled @t ga1d | 4. Add. C.P., TidAgsg TR &l
= 1T o 1Y T vaw wrafhl oS e g Trad @t R o @
HE D | 5. AgIIE=Ed (FAIS) @l Ga1d | 6. IURGIE-E (SeT) Dl gaared

| HETIH UaIwerh AIUsST TEs! misit Aie- & Tagy 270 e &g yAmiia
5

'

(Sanjayﬁishar)

Senior Manager
Jal Div-l, NOIDA

et -1



N.C.R.B (TA.®1.3mesf)

I.L.F.-l (Thiet ST T -1)

T § Toh I gk AY g heget W 216, & Q=g &let alle] e hl0 1267
e, T § TT8U FTS TS| STl aehinl Fie |
13. Action taken: Since the above information reveals commission of
offence(s) u/s as mentioned at Item No. 2.
(&t Mft FRFETEY : g IUH IS F UAT TAT g 1eh STUXTE P AT
dOaT A . 2 7 Seai@ URT S dgd g |)

(1) Registered the case and took up or
the investigation: (Y&l & T (@)
AT 3R A1 & Terq T mar ):

(2) Directed (Name of 1.O.) MANOJ KUMAR RAI Rank S| (Sub-Inspector)

(STi=r TTArRTT T ATH): (Te):

No. 982610293 to take up the Investigation
(E.): (Y 1= 31U 919 # &1 & ferw M fear mam) or (@)

(3) Refused investigation due to (Sig & &7 ):

or (% HTXUT FHIX /AT A7)
(4) Transferred to P.S. District
(ITT): (Frem):

on point of jurisdiction (BT &FTIH & HRUT gEataid) .

F.L.LR. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.
(FrTaasadf | gaThdl S yaiHH! UG HR GATS 7T, G5l & ge AT 3R
U @il Fed «raraasmdt &1 &t )

R.0.A.C.(3MR. 31t .7 .&1.)

(Sanjay ﬁa;har)

Senior Vianager
Jal Div-1, NOIDA



14 Signature/Thumb impression of the
complainant / informant.(fS&maasmatf /
gEATRd! & gEATER | TS &1 FAT):

15Date and time of dispatch to the court
(3rcTera § gyur &t feATH 3R 9Hy):

N.C.R.B (ua.gt.ame.af)
L.I.F.-l (Tehteret STie wrH -l)

Signature of Officer in charge,
Police Station

(ITET U9 & §EaTE)
Name Sharad Kant Sharma

Rank Sl (Sub-Inspector)
No. 132290195

rd

(Sanjay ﬁhar)

genior Manager
Jal Div-1, NOIDA
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WETLAND NEAR SECTOR-51, NOIDA
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ANNEXURE-@

WETLAND NEAR ADVANT TOWER, SECTOR-142, NOIDA TMyd - ]
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ANNEXURE- H

Action Plan Sewerage Network, NOIDA

A Y H N T ATRE =
~ Fan i

~
/
S

Estimated Date of
Name of Work Cost. Action Plan C.B. No. Date of Start g :
i Completion
(in lacs)
. : Newly constructed SPS-115 non clog pump
Installation of non clog submersible . i 209/DGM(Jal)/AQ/SM(Jal)-1/18-
pump at SPS-115, Noida 60.00 are to be lnStE.ﬂll-:d. Prescnt.ly sewer is disposed 19 Dt. 18.02.2019 18.02.2019 17.08.2019 Work Completed
in near by existing sewer line.
Strengthening of sewer line in Ph-2, Presenting sewer line of said sectors are
hosiery complex, sector-84 & 85, 388.81 connected to existing sewer line that causes 27/AO/DGM(Jal)/SM(Jal)-1II/19 22.07.2019 21.01.2020 Work Completed
. : 20 Dt. 22.07.2019
Noida frequent sewer jam/over flow
P/L disposal sewer line from SPS-85 Presenting sewer line of said sectors are
to rising main passes from sector-92 154.40 connected to existing sewer line that causes 75/A0/DGM(JalySM(Jal)-TII19- 25.11.2019 23.03.2020 Work Completed
: . 20 Dt. 25.11.2019
MSPS, Noida frequent sewer jam/over flow
Strengthening ~ of  sewer  line Presenting sewer line of said sectors are
(Connection of sec-74, 75, 76, 77,78, 593.45 connected to existing sewer line that causes ;'{l)ﬂlg?(()),;D()(’{hg(();aé)fSM(Jal)-ll];’l9- 03.01.2020 30.06.2020 Work Completed
79, 116 to SPS-117) Noida frequent sewer jam/over flow e
Strengthening of sewerage (Relaying . . ;
of 400mm DI rising main line SPS-|  87.88 Old sewer line leaking frequently and is to be{S8/DGMUalVAO/SMUaI-I20-211 54 79020 | 23.01.2021 Work Completed
: replaced. Dt. 24.07.2020
2/5) Noida
; ; Strengthening of old/undersized sewer linc for
_Block al)-1/18-
PIL of mogiti Sewer ins lfrom Beiles 172.07 proper functioning of sewerage system. 153/DGM(Jaly AO/SM(Jal}-1/18 19.10.2020 18.07.2021 Work Completed
Sector-19 to SPS-18) Noida g 19 Dt. 19.10.2020
Contract Bond prepared. Work in progress
Strengthening of old/undersized sewer line for
Strengthening of main sewer line from proper functioning of sewerage system. 19/GM(Jal)/AO/SM(Jal)-1/21-22
SPS-10 to STP-54, Noida 22500\ ontract Bond prepared. Work in progress|Dt. 26.07.2021 26072021 |25.07.2022 Wk Cogpleed
DOS 26.07.2021 to DOC 25.07.2022.
Shifting of Sewer line from Group
Housing plot GH-01B to SPS-43 Part- 380.88 DSADIGMITaLTIZT-72 Dr. 23.06.2021 22.03.2022 Work Completed
; 23.06.2021
A) Noida
Shifting of Sewer line from Group
Housing plot GH-0IB to SPS-43)|  210.93 O7A0/GMJal-AUILSCE Dt 17.06.2021 16.03.2022 Work Completed
. 17.06.2021
Noida ‘
D/o Village (P/L Water & Sewer line i
relaying old chocked & damaged line 177.27 19/GM(Jal)/AO/SM(Jal)-1/21-22 06.07.2021 05.07.2022 Work Completed
;o . Dt. 06.07.2021
in Village-Bhangel) Noida
Total 2450.69
(SANJAY PARASHAR) @.K. VARUN)

SENIOR MANAGER (JAL)-I
NOIDA

SENIOR MANAGER (JAL)-III

NOIDA
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ANNEXURE - I AM NEXU fe~ ‘,f l
NEW OKHLA INDUSTRIAL DEVELEOEPMENT AUTHORITY O

' OFFICE OF THE SR. MANAGER JAL DIVISION-1
SECTOR-5, NOIDA

NO NOIDA/S.M. JAL-1/2022/ 62
Dated- /Ll| Sels

The Director

CSIR- National Environmental
Engineering

Nehru Marg Nagpur- 440020

Subject- In Situ & Ex-Situ Treatment Of Domestic Waste Water Flowing In Drains Of
Noida City.

Reference-

Letter No- WWTD/Noida/Drain Treatment/01 dated 21.03.2022

Respected Sir,
With reference to your letter cited above for your project proposal for In -situ & Ex-

situ treatment of domestic waste water flowing in drains of Noida city has been approved by

the competent authority. Hence you are requested to submit the draft M.O.U. for approval. So

that, after signing M.0.U. work can be started at the earliest in compliance of hon,ble NGT

guidelines.
o
(Sdray Parashar)
Sr. Manager Jal-1
Noida
Copy to — (}\ 4
1 P.S. to ACEO (M) Noida for information please.
2 PGM Noida for information.
3 GM Noida for information.
4 DGM (Jal) Noida for information
5 DGM (Health) Noida for information.
v
Sr. Mayager Jal-1

‘&/Noida
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ST

Noida has six numbers of fully functional Sewage Treatment Plants (STPs). Existing capacity
is 215 MLD.

of six STPs is 231 MLD. Sewage generation on an AVEFAES

| ATL six STPs iy noids located in sector 50, 54, 123 and 168 are FURDING as per standardiscd

design of Sequence Bateh Reactor (SBR) technology. including ensuring fecal coliform on the

originally designed parameter. To include the newly introduced parameicr of fecal coliform by

NGT/NamamiGange, TTP (Tertiary Treatment Plant) and UV plant {Ultraviolet plant) have hf_:cn

proposed. A proposal incorporating these new standards of TTP and UV plant is being

formulated and will be submitted soon for administrative approval. Expected completion by

September, 2023,

Present utilization of treated effluents is as follows:

To irrigate parks, green belts, dust-free zones along the roads by

(A).  sector 38A, Botanical Garden, Biodiversity Park, Dalit PrernaSthal and Stadium sector 21 Ain
Noida. Further order has been passed to use treated water in remaining parks and green belts
where originally laid out trcated water lines arc no longer functional dug to devclopmental
damage.

2 (B). For use in construction projects by private builders and construction projects by government
builders on a chargeable basis.

2(C). For filling firefighting stations

2 To fill the operational wetlands in sector 54 and 91.

Horticulture, Golf Course

12 to

)
2{E). For sprinkling water on roadsides and ongoing construction work sites 10 avoid dust settlement.

3. OCEMS (Online Continuous Effluent Monitoring Systems) is being installed at 04 STP (02 at
sector 54: 02 at sector 50) and the other two STPs in sector 123 and sector 168 are under
tendering process.

Two new STPs are under construction.

As per compliance dt. [ Total cost of project |
: . p— (0 project |
SER 23.12.2021 Progress (%) i e ) (inCr) 1
80 MLD 73% 87% Rs. 11544 \
100 MLD 76% 92% Rs. 143.38 \

]

Date of Completion as per Contract Bond 02.09.2022
Trial of STP will start in August-2022.

(RAKESH KUMAR)
SENIOR MANAGER
. JAL-OUTER AGENCY
(Wo1a TR
G Ug-erep
STl EUg-ney, Threr
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